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(») Irresularltlcs by Banks Id clvins loans 
to educated youth in Bibar.
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(?l) NmcI to take over BucklDgham and 
Caranafic Mills. Madras by the GoTernmeot.

D R . A. KALANIDHI (Madras Central) : 
Sir, |he famous Buckiogbam and Carnatic 
M ill was closed in the year 1981 and with

great difficulty it was opened with the help 
of the former Minister of Commerce and the 
present hon. .Finance Minister. The 
reopening of the Mill was coupled with 
reduction of employment from 10»000 to 
7,400 in the case of workers and from 1000 
to  600 in the case of staff. The workers, 
with great difficulty and distress, had 
agreed to increase the production by accept­
ing the unrealiFtic norms. At that time it 
was promised that steps would be taken to 
modernise the Mill to increase the produc­
tion. But till date no concrete step has 
been taken for modernisation.

Even with the bad machines, the produc­
tion averaged between 1 lakh and 1*35 lakh 
metres of cloth per diem. During the last 
agreement it was agreed to  review the 
working of the Mill once in three months 
with the M. Ps. This arrangement was also 
not carried out by the management. 
Mismanagement has resulted in the closure 
of the Mill for the last sixty days.

In these circumstances, I request the hon. 
Conrmierce Minister to intervene urgently
and take over this famous B C Mill
without any delay or hesitation so as to 
save the 8,000 workers and staff from dying 
out of hunger and also to  prevent the law 
and order disruption in my constituency.

(vli) Taking over of Birla Mills. Delhi.

SH Rl SUSHIL BHATTACHARYYA 
(Burdwan) : Sir, six thousand workers of 
Birla Mills have been laid off as a result of 
lockout since l l ih  January, 1984. The 
lockout by management is part of its plan to 
close down the weaving department and 
retrench about 2,500 workers o f weaving and 
related departments.

The previous management declared
lockout which continued for three weeks. 
When the nvlls opened, the management 
declared its intention to pem\anently close 
down the weaving department and started 
laying off workers. A closure notice of 
weaving and related departments was issued. 
Meanwhile* the mill was taken over by 
*Texmaco*.

On May 17, 1983, an agreement was 
reached with two Unions of CITU and
Textile Mills M azdoor Congress. The 
management agreed to  withdraw the closure 
notice of Weaving Department and give
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relief to all workeis in the above D epart­
ment. to constitute an expert comm ittee to 
go into the working of the Weaving Depart­
ment and to  work all other Departments 
normally.

However, right from the beginning, the 
management started violating the agreement. 
The Unions repeatedly protested and 
demanded government’s intervention. The 
Expert Committee admitted that the looms 
functioning in Birla Mills were, by and 
large, the same as those of other mills. A 
day before the next scheduled meeting of 
the Expert Committee, the management 
suddenly declared lockout. The Expert 
Committee met without the representatives 
o f the workers and gave a one-sided report 
blaming the workers and approving the 
closure o f the Weaving Department.

In such a situation, there is obviously no 
alternative for Government But to take 
over the mill.

(▼ill) Expansion of A.I.R. and Doordarshan 
facilities in M P.
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<iz) Setting up of proposed Integral Coach 
Factory In Maharashtra.

D R . SUBRAM ANIAM  SWAMY 
(Bombay North East) : Sir, the M inistry 
o f Railways are actively considering the 
expansion of coach building capacity in view 
of increase in demand for railway passenger 
coaches in the country. The Railways 
Survey. Team has already suggested the 
establishment of a new Integral Coach 
Factory with a capacity of 400 coaches per 
annum with an initial investment o f Rs. 40 
crores.

«
The capacity will be later expanded to 

750 coaches per annum. The SICOM had 
already been asked to  make a study about 
the feasibility of locating such a project in 
M aharashtra. A feasibility report has been 
forwarded to the Union Minister for Rail- 
ways and the Ministry has been requested to  
consider the location of the project in this 
Stare by a letter from Honourable Chief 
M inister to Union Minister of Railways 
dated 6th May, 1981.

Thereafter^ this issue has again been 
taken up by the Chief Minister of M aharas­
htra, with the Prime M inister, on 30th 
August, 1983, requesting her to select 
a suitable site near Nagpur for setting up 
this factory in the public sector.

The Minister for Railways, has informed 
on 13 th October, 1983 that the proposal for 
the setting up of a new Railway Coach 
Production Unit, has been approved in 
principle by the Planning Commission in 
February, 1982. The Railway Board have 
also recently deputed RITES for preparing 
a detailed Project report.


